CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch
Weekly Statement of dispatch of order from 16/07/2018 to 20/07/2018

S.No Appeal No Application No Order No Order recd. date Dt. Of order
From Secy of sent to CR
President/VP/
Members
Final Orders
g C/51125/2018-CU[DB] FO/C/A/52473/2018 13/07/2018 16/07/2018
ST/57965/2013-
FO/ST/A/52433/2018 13/07/2018
2 cu[DB] ISTIAL / / 16/07/2018
ST/55380/2013-
5 CUIDE] FO/ST/A/52432/2018 13/07/2018 16/07/2018
ST/52521/2015- FO/ST/A/52455-
13/07/2018
4 CU[DB] 52456/2018 /07 16/07/2018
ST/52745/2015-
g CUIDB] FO/ST/A/52428/2018 13/07/2018 16/07/2018
FO/ST/A/52435-
4 ST/1185/2011-CU[DB] cumeliond 13/07/2018 16/07/2018
ST/53377/2015- FO/ST/A/52397-
13/07/2018
5 cu[DB] 52398/2018 L 16/07/2018
$T/53009/2015-
8 cu[DB] FO/ST/A/52348/2018 13/07/2018 16/07/2018
ST/50436/2015- FO/ST/A/52346- TR0 R
9 cu[DB] 52347/2018 / 16/07/2018
ST/54950/2014- FO/ST/A/52336-
0 Cu[DB] 52337/2018 13/07/2018 16/07/2018
ST/51070/2015-
i CU[DB] FO/ST/A/52343/2018 13/07/2018 16/07/2018
ST/54025/2014-
12 cu[De] FO/ST/A/52359/2018 13/07/2018 16/07/2018
ST/55501/2014-
13 culoB] FO/ST/A/52430/2018 13/07/2018 16/07/2018
51/53167/2015-
14 CU[DB] FO/ST/A/52366/2018 13/07/2018 16/07/2018

the./




I

"J’
[
N f;/ [5[‘) 157141/ Al FO/ST/A/52386/2018 13/07/2018 -
17 23[17;92/2013- ;(2):23%12439- 13/07/2018 16/07/2018
- 23[503;55/ * FO/ST/A/52459/2018 13/07/2018 16/07/2018
= T s |
= $T/1135/2011-CU[DB] FO/ST/A/52382/2018 13/07/2018 sEjhats
- 311[10517/2013- FO/ST/A/52385/2018 13/07/2018 .
s EL/[Z?;]B/ i FO/ST/A/52415/2018 13/07/2018 .
’ 21122;48/2015' FO/ST/A/52429/2018 13/07/2018 IERE
- EL/[ZOEZBWOI} FO/ST/A/52378/2018 13/07/2018 e
& ZL/;;BI]B/ZOM' FO/ST/A/52376/2018 13/07/2018 —
% $T/19/2012-CU(DB] FO/ST/A/52387/2018 13/07/2018 16/07/2018
- $T/385/2011-CU[DB] _:(2): 2:7;5;446' 13/07/2018 "ot
. EL/[?E;S Loms FO/ST/A/52434/2018 13/07/2018 Fo—
- iﬁiﬁgo/zm} FO/ST/A/52388/2018 18/07/2018 S
- (S:L/[;OBGIBQDOM’ FO/ST/A/52445/2018 18/07/2018 TS
- ‘221}50433]59/20 B FO/ST/A/52483/2018 18/07/2018 I

for




£

43 C/51874/2017-CU[DB] FO/C/A/52467-52469/2018 | 18/07/2018 19/07/2018

ST/51162/2015-
FO/ST/A/52482/2018 18/07/2018
33 Cu[DB] / 19/07/2018
Misc

i €/50502/2018-CU[DB] | C/ROM/50536/2018 MO/50413/2018 13/07/2018 16/07/2018

2 i1l:l/[5fj3E§)]1 172088 ST/ROA/50384/2018 MO/50370/2018 13/07/2018 16/07/2018

3 C/51629/2018-CU[DB] | C/MISC/50577/2018 MO/50404/2018 13/07/2018 16/07/2018

3 ZH[S;;M/ - ST/COD/50507/2018 MO/50397-50398/2018 13/07/2018 16/07/2018
4/2018-

5 iL/[SDOI:]JL /2 ST/COD/50246/2018 MO/50396/2018 13/07/2018 16/07/2018
A = -

6 EU[SDE Ta0le ST/COD/50444/2018 MO/50368-50369/2018 13/07/2018 16/07/2018
ST/51242/2018-

ST/COD/50464/2018 MO/50399/2018 13/07/2018

7 | CcU[DB] /oDy / / / / 16/07/2018
ST/51466/2018-

8 CU/[DB] / ST/COD/50548/2018 MO/50407-50408/2018 13/07/2018 16/07/2018

9 $T/1605/2011-CU[DB] | ST/ROA/50033/2018 MO/50405/2018 13/07/2018 16/07/2018
ST/51452/2018-

10 CUDB] ST/COD/50546/2018 MO/50406/2018 13/07/2018 16/07/2018

7 Attention: To maintain the transprancy in this tribunal all judicial orders are being suo-moto
uploaded in PDF format on the CESTAT website immediately after signature of the Hon’ble members
on the same day for the parties and public at large.

Thus all the interested parties and other information seckers under R.T.I Act may

download these orders from CESTAT website.

Deputy REGISTRAR




